(a) whether any proposal for operation of air gervices between Jabalpur and Gwalior has

heen received from the State Government aof Madhya Pradesh in 20058; and
(o) if s, the status of the propesal and the steps taken so far in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL):
(a) and () No, Sir. However, at present, amongst all scheduled domestic airlines, Allance Ar is

operating 03 flights per week on Delhi — Gwalior — Jabalpur — Gwalior — Delhi route since Feb 2008.
Lease dsal of aircrafts
4169, SHRI A, ELAVARASAN Wil the Minister of CVIL AVIATION be pleased to state:

(a) whether Air India had lost a lease deal for three wide body aircrafts to rival Jet Airways

(Incli) Ltel;

(b)  whether the Royal Brunel Alrways which had been in talks with Alr India earlier has

agreed to take the lease of three Boeing 777 planes from Jet Airways;
(c)  ifso, the detalls thereof;

€)) whether Air India has decided to change its strategy after it did not get a good

responge for ite six Boeing aircrafte; and
(e} ifso,the details thereof ?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL):
(a) to (c) Royal Brunel Alrways had responded to Alr India tender but subseguently was not
interested in pursuing the lease. No agreement between Jet Airways and Royal Brunei Airways far

legse of Bosing planes has been concluded.
(d)and (&) Na, Sir. Air India is in the pracess of leasing out some of its B777 aircraft.
Financing of industriss in Kashmir valley
4770 PROF . SAIF-UD-DIN SO Will the Minister of FINANCE be pleased to state:

(a) whether he would cansider ta finance setting up of industries in Kashmir valley that are

environment friendly and capital light; and

tCnginal notice of the guestion was recaived in Hind.
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()  if so, what could be the time frame 7

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMG NARAIN MEENA):
(a) and (b) In a deregulated industrial emvircnment, decisions to set up industries are taken by the
entrepreneurs. The State Governments are primarily respongible for industrial development in their
respective States . However, the Union Government supplements the efforts of the State Government

through various schemes.
Detalls of the amount released so far under various scheme to the State are as under:

(Re. incrore)

Scheme Capital Interest Comprehensive Trangport Subsidy
Irvestment Subsidy Ineurance Subsidy
2002-03 TNl Mil il 64 36 — since inception

of the scheme in 1971

2003-04 20. 1.75 Nil
2004-06 il Nil Ml
2005-06 Nil Nil Nil
2006-07 il Mil Nl
2007-08 4.0 Nil Nl
2008-09 il .67 Nl
2009-10 Nl 12.0 Nl 9.56
2010-11 5.0% 7.76% 0.13 Nil
ToTAL 11.00 43.08 0.13 £3.91

*zanctions for these amounts have been issued on 27th Agril, 2010.

Indian Banks' Association has advised that Banks are usually interested in financing the
Projects that are enviranment friendly and capital light, subject to their lending pdlicies and the

project ordered is technically feasible and commercially viable.
Recommendation regarding disabled person
4771, SHRIMAT! BRINDA KARAT : Wil the Minister of FINANCGE be pleased to state:

(a) what are the recommendations in Eleventh Five Year Plan for the disabled; and
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